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The Opposition Hearings and Post Registration Hearings posted at TMR, Kolkata on 20/11/2024 and 

21/11/2024 is adjourned due to administrative reasons and new dates of hearing shall be informed in 

due course. 

(Babu Nediyamparambathu) 
Dy. Registrar OF TRADE MARKS, GI AND COPYRIGHT 
TRADE MARKS REGISTRY, KOLKATA 
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